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Delay in Constitution of Haj Com-
nittees for 1989
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Agitation of Medical Teachers in
Rajasthan

SHRI JASWANT SINGH (Rajas-
than): Mr. Vice-Chairman, Sir, I
refer to the continuing difficulty and
agitatlon and the mass casual leave
taken by the medical teachers in the
State of Rajasthap ang throughoud
the medical colleges of Rajasthan.



